
• Governmen t of Jammu and Kashmir 
Ladakh Affairs Department 

Civil Secretariat, Jammu/Srinagar. 

Notification, 

Srinagar, the ~~~ September, 2018 

. ... 

SR0.-4 ~6 In exercise of the powers conferred by Sub-section (2) of 

I 
section 4 of the Ladakh Autonomous Hill Development Council Act, 
1997, the Government hereby nominate the following persons as 
members of the Ladakh Autonomous Hill Development Council, Kargil. 

~ 

1. Shri Padma Doljey (Buddhlst) Sfo Sonam Stamba, R/o Bodh Khorboo 

2. 
3. 

4. 

KargiL 
Smt. Zainab Bi (Women) Dfo AbduJ J-Iadi Rfo Maita, Tai-Suru, KargiL 
Shri Stanzin Chosgyal (Buddhist) Sjo Tashi Tundup R/o Skyagam. 
Zamslees, ... 
Smt. LeelaBanoo (Shia) D/o Ghulam Mohd. R/o Trespone, Sankoo, 
KargiL 

By order of the Government of Jammu and Kashmir. 

Secrctal)&.~mment, 
Ladakh Affairs Department 

No:- LA(K)29f2018 Dated : Z'-09-2018 

Copy to the :-

I. All Fin:mcial Comma!.sumcrs .,..,-,....,..,---:::-:----::~---
:!. Joint Secretary. Dcpur1ment of J&K A Oil irs, Go\emmcnt oflnd•a. Ne\\ Delhi 
J , Princapnl Secret:ll)' to Hon'blc Governor. J&K 
4. All Principal Secretnrics/Commlssaoncr Sccrctarics/Secrct:mcs to GoH~mmc:nt 

S. Chief Electoral Otlicer, J&K Srinngnr. 
6. Secrctnry to Govemmc:nt, Law Just1ce & Parlinmentt!ry ,\fTaJrs. J&K 
7 Divisional Commissioner Jammu/Kashmir. 
8, Deputy Commissioner/CEO,LJ\HDC, Ka!'Bil. . 
9 Director lnfonn:uion. J&K Srin~snr for inforrn:uiort nnd necessary nctaon 
10. General Manager. Govemmcnt Press Snnag:u- for public:nion in GO\'Cmmc:nt G:~Zette. 

II. OSD to Advisor (V). 
12. OSD to Advisor(G) 
13. OSD to Advisor {K). 
14. Private Secretary to Chu:f Secretory for infonnntion. . 
15. Private S«:rc:tar.y to Secrctnl)' to Govemmentl.ad~h Affmrs Depnnmen\. 
I G. Priv:ue Secretary to CEC/Ch:urmun. LAiiDC, Knrg•l. 
17. Stock file.. 


